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Applicant by Shri D. M. Kulkarni.

1!: Respondents by Shri S.a.

! Dharmadhikari.

:' In this case the reply has been

! filed today’ with a copy to the opposite

S party. The same 'is taken on record, )

b List this case for hearing in the .

5' - next circuit court s.jlt_ting to be held at
Indore. In the meantime if rejoinder is
filed t&ijj’mimay be taken on record.
(Macan Mohan) = (MeP, Singh)
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